
I F THE CENTRAL ADMINISTRATiVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD 

C.P.NO. 91/92 in O.A.No. 922/93. 

Date of Orden 18-10-94. 

Between: 
B.Ramesh, 
p.Tlnrumala RaO 
p.s.Venkata RaO. 
K.Padmakumar. 
M.}aheswara Rao 
S.V.Subrahmanyam- 
K.N.B.Sarma. 
B.N.Achary. 
p.Govinda Rao. 

10 .V.SatyanaraY Applicants. 

and 

i. sri A.Ralnjee, 
— 	The General Manager, 

Garden Reach, Calcutta. 

sri A.Sen Gupta, 
chief personnel officer, S.E.R1y, 
Garden Xach, Calcutta. 

sri J.K.KohJi, 
Divisional Railway t48nager(P) S.E.R1Y, 

Waltair, visakhapatflanhl4. .. 	Respondents. 

&caflts Mr.P. B.VijaYakumar. Advocate 
For the Re spon Sc for Plys. 

CORAMIL 	
THE FIDN' BLE MR.JUSTICE V.NEELADRI OTh RMI 

- 

AND 

THE HON' BLE MR.R.RNGA1MAN : ?4EMBER(Afl') 

The TribUal maO the following order::-

z OA 922/93 is disposed of today, this contempt 

is not pres'èed. Accordingly, it is dismissed. No cos 

.puty 

TO 

 

i. sri A.Rarnjee, General Ps.._. 

Sri A.Sen Gupta, chief personnel 	
Garden Reach, cal 

Calcutta. 	
CPly, Garden 

Sri J.K.Fbhli, Divisional- Railway Manager(P) S.E.Rty, 
Waltair, Visakhapatflam. 

One copy to Mr.P.B.ViiaYakumat. Advocate, CAT.Hyd. 
One copy to Mr.V.Bhimanna, Sc for Rlys, cAT.J-yd. 
one spate copy. 

pvm 

/ 


